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SUPPLEMENTARY DEMANDS*
FOR GRANTS (GENERAL)

1980-81

MR. SPEAKER : The House
vil now take up discussion and
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voting on the Supplementary
Demands for Grants in respect of
the Budget (General) for 1980-81
for which 3 hours have been allotted.

Hon. Members whose cut motions
to the Supplementary Demands
for Grants have been circulated may,
if they desire to move their cut
motions, send slips to the Table
within 15 minutes indicating the
serial numbers of the cut motions
they would like to move.

Motion moved :

“That the respective Sup
mentary Sums not exceeding
the amounts on Revenye
Account and Capital Account
shown in the third column
of the order paper be granted
o the President  out of the
Consolidated Fund of India
to defray the charges that
will come in course of payment
during the year ending the
q1st day of March, 19%[ in
respect of the following
demands entered in the Second
Column thereof :

Demands Nos. 1, 2, 8, 10, 12,
13, 17, 19, 20, 27, 30, 35, 36,
41, 42, 43, 48, 52, 59, 62, 69,
70, 79, Bo, 81, 84, 88, 92, 93
and 98.”

Statement

List of Supplementary Demands for Grangs (General) for 1900-B1 submitted o
4 the vote of Lok Sabha

0. of Name of Demand

Amount of Demand for Grant submitted
to the vote of the House

[INISTRY OF AGRICULTURE

1. Department of Agriculture and Conperation

2.  Agriculture

3. Department of Agricultural Rescarch and

Education . .

3
Revenue Capital
Rs. Ras.
7,70,000 -
- 325,00,00,000
3.50,000 -

— —

sMoved with the recommendation of the President.



